Sheet4

IN THE HIGH
CATEGORIWISE MONTI S ATURE FOR FoR Ti mon T o TR
JUNE-2019
KIND OF CASES FREVI OUS INSTITUTION DISPOSAL CLOSI
BALANCE DB 5B TOTAL| L.B. DB SB TOT A L BALAN:(;
MAIN CASES
CIVIL SIDE
CIVIL FIRST APPEAL 8848 0 37 37 0 0 0 0 8885
CIVIL SECOND APPEAL 2774 - 27 27 0 - 0 0 2801
EX. FIRST APPEAL 46 0 1 1 0 - 0 0 47
EX. SECOND APPEAL 5 - 1 1 0 - 0 0 6
CIVIL MISC, APPEAL 27182 18 186 204 0 0 0 0 27386
CEVIL REVISION 552 0 6 6 0 0 0 0 558
CIVIL REVIEW 558 26 13 39 0 0 157 157 440
CUSTA (CUSTOM APPEAL) 8 0 - 0 0 0 - 0 8
INCOME TAX REF. 3 0 - 0 0 0 - 0 3
OTHER TAX REF. 2 0 - 0 0 0 - 0 2
TAX CASES 0 - - 0 0 - - 0 0
EXCISE ACT REF. 0 - - 0 0 - - 0 0
I. T. APPEAL 513 0 0 0 0 0 0 0 513
W.T. A 8 5 - 5 0 0 - 0 13
SALES TAX REVISIONS 772 0 1 12 0 0 0 0 784
TESTAMENTARY CASES 1 - 0 0 0 - - 0 1
COMPANY PETITION 28 0 0 0 0 0 0 0 28
COMPANY APPEAL 1 - 0 ] 0 0 0 1
COMPANY APPLS, 14 - 0 0 0 - 0 0 14
COMPANY SUITS 0 0 0 0 0 0 0 0 0
COMPANY LIQUIDATION 10 - - 0 0 - 0 0 10
ELECTION PETITION 5 - 0 0 0 - - 0 5
SPECIAL APPEAL ( CIVIL) 6 0 - 0 0 0 - 0 6
SPECIAL APPEAL ( WRIT) 1534 77 0 77 0 4 0 4 1607
CIVIL CONTEMPT 3318 65 9 74 0 0 557 557 2835
CIVIL WRIT 49085 47 1677 | 1724 0 1 850 851 49958
008 0 0 0 0 0 0 0 0 0
CENTRAL EXCISE APPEAL 270 5 - 5 0 0 0 0 275
CROSS OBJECTION 746 0 75 75 0 0 0 0 821
CIVIL REFERENCE 0 0 - 0 0 0 0 0 0
TOTAL A" 96289 243 2044 | 2287 0 5 1564 1569 97007
CRIMINAL SIDE
MURDER REFERENCE 2 1 0 1 0 0 0 0 3
CRIMINAL APPEAL 19636 0 159 159 0 2 38 40 19755
CRIMINAL REVISION 8022 0 99 99 0 0 18 18 8103
S 483 CRB.C. 5187 0 | 457 |457| o | o | 100 | 100 | 5544
U5 438 & 439 CR_P. C. 1014 o | 1031 l1031] o | o | 735 | 735 1310
CR. CONT. PETITION S 0 0 0 0 0 0 0 5
NAL REFERENCE 0 o | o [0 ] 0 [0 [0 | O 0
e 73 30 0 30 0 11 0 11 92
HABES CORPUS
CRLTOA 316 2 34 6 0 0 0 0 372
CRLW 182 31 13 44 0 2 3 5 221
CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1
TOTAL B 34438 64 | 1813 [1877] 0 15 | 894 | 909 35406
TOTALA + B 130727 | 307 | 3857 [4164] 0 | 20 | 2458 | 2478 | 132413
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MISC. CASES

CRIMINAL SLDE
[(BAIL & STAY WITH APPEAL, REVISION,
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL
APPEAL 592 0 19 19 0 1 59 60 551
:;;}isﬁ\‘l(?;‘—. & STAY IN CRIMINAL 1 548 0 80 80 0 0 22 22 1 606
B rrion A 3707 0 400 | 400 | 0 0 91 91 4016
&-ﬁ:'&.’?ﬁt‘faﬁ%‘;w o 66 0 3 3 0 0 0 0 69
);.-\“. APPL. & STAY IN CRIMINAL 0 0 0
CRIMINAL CONT. PETITION 0 0 0 0 0
BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL 0 0 0 0 0 0 0 0 0
CRIMINAL MISC. APPLICATION
59 0 22 22 0 0 14 14 67
TOTAL -C 5972 0 524 524 0 1 186 187 6309
CRIMINAL TRANSFER PET. 51 0 3 3 0 0 0 0 54
STAY IN HABES CORPUS ) 0 0 0 0 0 0 0 0
TOTAL -D 51 0 3 3 0 0 0 0 54
TOTAL C+D 6023 0 527 527 0 1 186 187 6363
TOTAL A+B+C+D 136750 307 4384 | 4691 0 21 2644 2665 138776
CIVIL SIDE
CIVIL INTERLOCUTORY CASES
STAY IN INCOME TAX APPEAL 14 0 0 0
STAY IN CENTRAL EXCISE APPEAL 1 0 0 0
STAY IN SALES TAX REV. 23 0 0 0
STAY IN CIVIL FIRST APPEAL 767 0 30 30
STAY IN CIVIL SECOND APPEAL 268 0 24 24
STAY IN CIVIL MISC. APPEAL 2581 0 90 90
STAY IN CIVIL REVISION 129 0 6 6
STAY IN CIVIL REVIEW 4 0 0 0
STAY IN SPL. APPEAL (CIVIL) 0 0 0 0
STAY IN TRANS FER APPL. 185 0 10 10
STAY IN CMAP.. 8 0 \ 0 0 \
STAY IN SPL. APPEAL (WRIT) 777 72 0 72 \
STAY IN WRIT PET. 18708 31 1699 | 1730 l
TOTAL -E \ 23475 103 | 1859 | 1962
CIVIL MISC. APLN. \ 1507 0 81 \ 81
CIVIL MISC, CASE \ 3039 23 54 \j
\ 0 ﬁ 0 \ 0
EXE. MiSC. APLN.
CIVIL LEAVE TO APPEAL \ 36 0 2 2
CIVIL TRANSFER APPLICATION 288 0 10 10
OTALSE 4870 2 | 147 | 170 |
T o Je34s | 126 | 2006 | 2132
T TBACHDAES 165095 \ 433 \ 6390 | 6823
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